MINISTRATIVE TRIBURAL,
oH, IODHPUR

ORIGINAL APPLICATION NO. 101/2007
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Hi}a%' MR, R.R BHANDARI, ADMINISTRATIVE MEMBER

Purkha Ram, aged about 57 vears, son of Shri Gorkha Ram,
V gsident of Pahargani II, Jodhpur, al present working as Senior
¥ Scientific Assistant III in tha office of Locust Warning

Organization, Locust Circle Office, Phalodi, District Jodhpur.

. Applicant

Mr. Rajesh K. Shah, counsel for the applicant,

VERSUS

PoNThe Union of India, through the Secretary, Ministry of

Zgriculture (Department of Agriculture & Cooperation) Krighi

fawan, New Dalhi,

ffhe Plapt Protection Adviser to the Government of India,

Directorate of Plant Protection, Quarantine & Storage, National

Highway-1¥, Faridabad, *-éaayana,

3. The Chief Administrative Officer, Directorate of Plant

Pratection, Quarantine & Staragaq fa hﬁnas Highway-1V,

) lLasida}%}aé Har Var‘:

7 4, Shri Ramesh Chan d pre mihf proemoted as Senior Scientific
Assistant-Iil Cfo Sa.em{:m%‘ﬁ of Plant P'ro tef:t:mfz, Quarantine &

Storages, National Highway-1V, Faridabad, Harwana

..Respondents.
4. Godara, proxy counsal for
;\as Vipit Mathur, counsel for respondents No, 1@ 3,
Mo intimation neg. service of 'Dast’ notice In rfo respondent No. 4.

CRDER

Learned advocate for applicant brought my notice to
‘this Bench of the Tribunal's order dated £% December

= £

2006 in C.A. Mo, 14872006 at annexure A5, Para 3 and

<3

para 4 of the said grder were read. Learned advocate for

applicant further brought my notice to the impugned

3

order dated 197 April 2007 at annexure A/1 by which Shri
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Part II and 1il cesuoyew
in my presence on@ =671 |
under the supérvision of
gection officer {]) as per

ofier ol R\M,

on officer {Renord®
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